DI TEM NO. 47 COURT NO. 10 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C Nos.11442-11443/2015
(Arising out of inpugned final judgnent and orders dated 10/04/2014
in WRI TC No. 56149/ 2013 and dated 21/07/2014 in WRI TC No. 56149/ 2013
passed by the Hi gh Court of Judicature at All ahabad)
MATSYA JEEVI SAHKARI SAM Tl LTD AND ANR Petitioner(s)
VERSUS
STATE OF U P AND ORS Respondent ( s)
(Wth interimrelief and office report)
Date : 21/04/2017 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE R K. AGRAWAL
HON&#39; BLE MR JUSTI CE ABHAY MANOHAR SAPRE

For Petitioner(s) M. Sakshi Kakkar, Adv.
M. Prateek Rusia, Adv.

M. Avi Pandey, Adv.

M. Neeraj Shekhar, Adv.

For Respondent(s) M. Manoj K. M shra, Adv.
M . Sandeep Kunmar Dwi vedi, Adv.
M. Unesh Dubey, Adv.
M. S. K Pat hak, Adv.
M. Aviral Saxena, Adv.
M. Vinay Garg, Adv.
Ms. Pragati Neekhra, Adv.
M . Suryanarayana Si ngh, Adv.
UPON hearing the counsel the Court namde the follow ng
ORDER
In view of the letter circulated by | earned counsel
for r espondent No. 1- St ate seeki ng adj our nnent , f our
weeksé&#39; tinme is granted for filing counter affidavit.
(Anita Ml hotra) (Chander Bal a )

Court Master Court Master



